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For the Petitioner (s) : Mr. Siddharth Sharma, Advocate 
Ms. Charu Tyagi, Advocate 

For the Respondent (s): None 

SIGNATURE 

ORDER 

Ld. Counsel for the Petitioner submits that a copy of the reply has been 

supplied to the opposite counsel. Though none is present on behalf of the 

Respondent, it is submitted that Ms. Sushma Singh, Advocate was present in 

the Court in the morning. 

In the interest of the justice, list this case for final disposal on 26th 

October, 2017. 
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